
THE UHATI H IGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, N4IZORAM AND ARUNACHAL PRADESH)
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Copy to :

Smti layashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Sanjay Hazarrka,

District and Sessions ludge,
South Salmara Mankachar.
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uYl The Project Manager, Gauhati High Court.
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Dated Guwahati the 70 August, 2024.

Yours faithfully,
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Casual leave.

You r I ette r No. Dl. SSt4 -I. 3/Es sft I 202 1 -2024 I t360/E, dtd. L3.OB.2OZ4.
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with reference to the above, I am directed to inform you that your prayer for
casual leave on 16,09.2024, alongwith station leave permission, from the afternoon
of 15.08.2024 till the morning of tt,o9.2o24, has been granted. The next senior most
Judicial officer available at the station shall remain in charge of your court and office in your
absence.
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